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L A, BILL No. XXIV OF 1988
A BILL =

to authorzse payment and approprzanon of certain further sums from and
out of the Consolidated Fund of the State for the services of the year endmg
o on the thirty- ﬁrst day. of March 1989
WHEREAS by virtue of article 204 of the Constxtutlon of Indxa, read w1th ar’ucle ‘
205 thereof, it is necessary to provide for the passing of an Appropriation Act for . - .
" the appropriation of further sums from and out of the Consolidated Fund of the
* State for the services. of the year ending on the thirty-first day of March 1989; -and:
for the purpose of authorising payment of the said sums; It is hereby enactcd in
.thc Thlrty-nmth Year of the chubhc of India as follows — : -

“+1," This At may be called the Maha.rashtra (Second Supplcmcntary) Approprxa- Short title.
tion Act, 1988.
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- '114,09,42,505

REN7 aamvsa e trrﬂqa, T ¢ ﬁ%célwaw % ﬂ% *Wio o [ e ar
2. From and out of the Consohdated Fund of the State there may be pald and
" out of the applied sums not exceeding those specified in column.(4) of the Schedule hereto
Consolidated-annexed amounting in the aggregate to.the sum of one hundred fourteen crores,
Fund of the nine lakhs, forty-two. thousand, five hundred and five rupees towards defraying the
State for the seyera] charges which will.come in course of payment dunng the year ending on the
year .

-~ 1988-89, thirty-first day of March 1989 in respect of the services and purposes speclﬁed in
column (2) of the Schedule ' L _ _ '

) Issue of Rs. -

‘ Appropna- 3. The sums. authorrsed tobe pard and apphed from and out of the Consohdated
- tion. Fund of the State by this Act shall be appropriated for the services and purposes
' ﬁpre}s}selzg 1;1 the Schedule in relatron to the year endmg on the thirty-first day of

arch 198 . ‘ ,

THE SCHEDULE

(See sectxons 2 and 3) .

" No. of , : , " . Sums not exceedingu» '

. Grantor o . D o N - — —
. other | Services and purposes Head of Account - Voted by the |Chargedonthe| - )
Appro-.| - - e : Legislative | Consolidated | - .Total -
“priation |- : Assembly -Fund - : ’

NORE (@) 6) R L@ N

I ' N R "“Rs,. Rs.. - Rs.

o A—’EXPENDITURE. ON REVENUE " o R ST

S ACCOUNT . '

S General Admrmstratlon Department . L
A—2 Councrl of Mrmsters 2013 Councrl of Mmrsters . 90 35 000- ....... ‘90,35,000
A6 Publrc Servrce Comrms- 2051 Pub]rc Servrce Com-| : - 60,00, 000_ ..... 60,00,000

©o. | sion, - mission, ’ o . . : .

AT Secretarrat~—General - 1.2052, Secretarrat—Geueral' . 72,00,000 | 72,00,000 -
e Services. : Services." R . ) :
-A-12 vInformatron and Publi-| 2220, Information’ and| - 4,35,000 -4,35,000
o city. b Pubhcxty : . o oo

~A-13 | Social . Securrty and 2235, -Social Securrty and h 10 - 10
RS Welfare : Welfare v ) . _ e -

e ATotal—-General Adminis| 2,26,70,010 . 2,26,70,010

C tration Department : e
A o Home Department , o EEE B
B-6 . | Police. - . .| 2055, Police. , . 87,630 |.- 87,630. .
. _ ; - Total——Home Department 87,630 87,630 .

Revenue and Forests Department ' o » 1 L .
c2 Stamps and Regrstra- 2030, Stamps and Regrs- - 30,00,000.] ..., S0 30,00,000 -
tien, . tration, . . SO
C8. - Publrc Works - .| 2059, Public Works 1,50,00,000 . - 1,50,00,000
C13 | Welfare of Scheduled| 2225, “Welfate of Sche- g L 2,014 T 2,014,
) Castes, - Scheduled ,duled Casteés, Scheduled ' : : )
. “ Tribes "and = .other{ Tribes - and ' other B )

- ‘Backward Classes. . - " Backward Classes. - A . o S o

C-18 | Forestry and Wild Life 24(:? Forestry and Wﬂd. -+ 1,57,90,000 . 1,57,90,000 -
. Total-—Revenue and - - 3,37,90,000 . 2,014.1- [ 3,37,92,014
: - Forests Department, |- . DR R :
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- No. of , - Sums not exceeding—- .
" Grant or} - - . I A o — [ S
other | Services and purposes ‘Head of Account- .- | Voted by the Chargedonthe| - . -~
‘Appro-"| .7 ' ' . o I Legislative - ~| Consolidated | - Total
* priation | L Assembly Fund G
RO @ B3 @
' : : - © Rs, . " Rsi v " Rs.
o Agnculture and Co-operatmn Department : S T
D Crop Husbandry. | 2401, Crop Husbandry. 13, 0316000 | 13,03,16,000
DT 'Ammal Husbandry, _2403 Ammal Fusbzmdly 82, 60 000 | Gl 82;60,060 -
D8 Da'ify‘Develo;')mcn‘t. | 2404, Dairy Developme_nt. ..... 61,800 61,800
~“D-11 | Co-operation. : ‘2425 Cof-oper'zition. . 77,000 L 77,000 B
Total- Agricultire  asd| ~13,86,53.000 61,800 | 13,87,14,800
Co-operatwn Department R i
v Edtication an‘dvE‘mployment Depértmentv . 4
. B3 | Genoral Education. . | 2202, General Education. | -11,54,03,010 | 11,5403,010
E-4 | Technical Bducation. |2203, Technical Bducation,| = 3,78,38,132° | 37838132
"5 |Sports and  Youth| 2204, Sports and Youth 7 89,30,000 | - | 89,30,000
~. | Services.. C Servxcee - } o e v
B-6 .| Art and Culture.” . | 2205, Art and Culture "-‘_:5;00,006 [ 5,(»){0,(')00' - .
 E-8 | Labour. and Employ- 2230,  Labour - and| 1,2697,000| " ... . 1,2697,000
*| ment. - v Employment U .
E-10 Svcretanathocial 2251, Secretarxat—Socla] 5,00,000 5,00,000 L
: . Services: | Servwes . Lo Dol
‘E-11 | Revenue Expenditure)- 2202 General Educatlon N S R S
: on . Removal * of | 2203, Technical Education| = 2,35,62,000 .2,35,62,000. -
Regional Imbalance. 2230 Labour = and . DR
: 7 | Employment. R , »
| Total—Education ~ and| 19,94,30,142 | Lo 19,9430,142 ¢
Employment Department|. - oL - :
L - Urban Deve]opment Department '_ o _ o g
F.5 | Water Supply and| 2215, Water Supply and 862312 - ... 862312
"} Sanitation., : Samtatlon ; . RN
' Total--UrbanDevelop- ©8,62,312 | 862312
ment Department o ‘ L ' : o
Fmance Department ) L )
T GAT Treasury and Accounts| 2054 . Treasury . and] " 2,10,000 0 2,10,000°
' ' Administration, ~Accounts Administra- S DA
S ‘v‘_txon s
* Total—Finance Depart-| . 2,10,000 T 2,10,000




ey

[

.| - ment ;Department S i

| AETE WAT ST, GF ¢ 1REE[HET &, %_T% 1%_10
" . No. of A ' _ _ " Sums not exceedmg
Grantor{ . T T S s =
-other .| Services and purposes Head of Account;* Voted by the' | Chargedonthel = = -
Appro-. | oo S Legislative Consolidated Total " -
. priation |- T g ~Assembly .|  Fund - SRS
o) e 9 o @
R ' Rs. Rs. Rs.
Pabhe Works Department ‘ : . .
( 2059 Public Works -
. : 2202, General” Educa.tlon‘ ’
. - o . 2203 Technical Education. . A
H-11' | Public. Works and || 2205, Art and Culture. - || - ' ‘ I
‘ t Administrative andJ 22]0 Mcdlcal and. Public| * 3,04,16,000 3,04,16,000
Functxonal Build- | “Health. oo SR . Sl
mﬂs - : 2217 UrbanDcvelopment
2230 Labour -and| -
Employment .
1 2403 Ammal Husbandry J
'Total—’—P,ublic'Work‘s . 3,04,16,000 . 3,04,16,000
- Department. )
o ‘ ) , Imgatlon Department . - . ; .
13 | Major and Medium- 2701 ‘Major amd Mcdmm o 150,00,000 { . ..... T 50;00,000
: Irrigation. Imgatlon ’ R R
; Total-—lrrxgatlon Depatt- 50,00,000 ' 50;00;000
-ment. ] i . S
Law and Judlclary Department o
SN Admxmstratlon of ) 2014 Administration of» 20| 20
o Jusuce Justlce . - i ca
| Total—Law and Judlcxary : 20 T 20
I)cpartmvnt, - ) ‘
. - I.ndustries, Energ_y and Labbur Depfarh?nent _ :
K8 | Village - and < Smalll 2851, Village and Small ':.42,00,000 ..... 42,00,000
. -1 Industries. . o | Industries. © R
K9 | Industries. 2852, Industries. - 9,58,00,000 9,58,00,000
Total—Industries, Energy,| '10,00,00,000 | . .... - 10,00,00,000
~and Labour Department. . o i :
_ Rural D_eveldbméxit Department- , -
L3 | District Administration.) 2053, District Admmlstra-  2,00,43,000 1. 2,90,43,000
I ) -| tiom. . .
LS. _Water Supply - and| 2215, ‘Water Supply and 633 70, 000 6,33,70,000
.7 7} Sanitation. ‘Sanitation. - . o
- L-7., | Nutrition. | 2236, Nutrition. 1 5300000 ) -1,53,00,000 -
L1 .| Rural Employment. | 2505, Rural Emplqym_eﬁt *2 80,60 000__ o 2,80,60,000
L-13 | Minor Irrigation. - | 2702, Minor Trrigation. 111 28, 530 e 1 11,2853
‘LA3A| Power, . | 2801, Power. 29,000 | © ... 29,000
E [ rbtal—Rural” Develop: ‘» 146930530 | ... 14,69,30,530 .
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No.of | .

. Sums not exceeding—' - :

=Q@rantor| - .o h e L e e e Ll
other | Services and purposes. “Head of Accouni - i~ Voted by the” | Charged onithe| - *
- Appro-’. ST N e Legislative Counsolidated -| . .Total -
priation - © R Assembly Fund e
D o O @ ’
Social Welfare, Cultura] Aﬁ‘alrs, Sports L : Lo o
. ; and Tourlsm Department _ o
N3 | Artand Culture | 2205, Art and Culture ] 49,47,600 - 49,47,600
N7 | Nutrition. 2236, Nutrition: - - 10 10
N-10 | Tourism. - ,3452’ 'T'oﬁrsim.' . 20,00,000 .720,00,000
' TotalSocial Welfare)|  69.47,610. . 69,47,610
Cultural Affairs, Sports e e ST
and - Tourlsm Depart- - ' ‘
ment . .
Plannmg Deparlment ‘ ‘ .
0-3 | Other Rural Develop-| 2515, Other Rural Deve-j e 10
) ment Programmes. lopment Programmes L s
0-4 | Hill Areas. B 2551, - Ateas. - 1,35,00000 | 1,35,60,000
Total——PlaImmg Depart- 1,35,00,010 1,35,00,010
ment g o L . .
- : - Housing and Spectal Assmtance Department . e I
Q6 | Houing. - 2216, Housing.. 15,00,00,000 15,00,00,000
Total—“Housihg ‘and|  15,00,00,000 ©15,00,00,000
Special | Assistance | - * S SR
-Department.‘_ R _
. Public Health Department o v
Rl | Medical ‘and - Public| 2210, Medical and Pubhc IS (! s7a00 . STI100
; Health. - - : Health o o o - v o
_R2 | Family Welfare. - . | 2211, Famlly Wc]fare < 10 S S do
R ' Total—Public I-Iealth .20 57,100 57,120
Depa.rtment [ : ) . o
Medical Education and Drugs Department , - o - o
§3' | Medical and " Public| 2210, Medical and Public] ~ 2,02,92,000° 6,482 2,02,98,482
.| Health. ' Health : IR . .
"85 ‘"Sscretana.thoclal 2251 Secretarlat—Socral oL '1,60;0‘00“ ...... .1,60,600
e Serwces T Servxces e e R
Total——Medlca.l Educatlon - 2,04,52,000 6,482 2,04,58,482
and Drugs Der‘artment . - L . - o
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CNooof| e oo T Sumsnotexceedmgw B
.Grant.or| . . S . B -
.other | Services and purposes |- . Head of Account. - Voted by the ‘Chargedonthe|. = . - ..
Appro- S - ‘Legislative. | Consolidated “Total .-
priation [~ -~ .. 0 . . ... |- Assembly Fund - -
RECH TR I R S
ks | Re | m

Tnbal Development Department

T4 Welf"tre of ‘Scheduled 2225 WelfareofScheduled T el - 18,375 . 18,375

.| Castes;,  Scheduled Castes, Scheduled Tribes| . .~ - . S
Tribes . and O;herr and Other Backward S o

Backward Classes. . CIasses N

[ 2202 Geneml Educatlon ] .

12203 Techmcal Education.
2204 Sports and Youth
Services. Bt
2210, Medical and Pubhc
Health, - .
2215, Water Supply a.nd_
Samtatlon -

| 2216, Housing.

2217, UrbanDevelopment
2220 Informa.tlon and| {
¥ Pubhclty v .
.2225 Welfare of Scheduled ;
Ca.stes, Scheduled Tribes| | .
and .Other Backward| |

Classes.
12230, LabourandEmoloy-
o v ment, -
R 2235, Social Security and) | . o .
T8 - Revenue Expendlture Welfare. Con . T
~on  Tribal Areasi (2251, Svcrtarelat——Socxal ¥ 4,02,09,000. | . 4.02.09.003
Development Sub- ' Services. T ] . -
2401, Crop Husbandry. : )

Plan. .
. 2402, Soil and Water Con— :

servation. - :

2403, Animal Husbandry '

. 2404 Dairy Development.

2405, Fisheries. . i

241140? Forestry “and Wild| |
i ‘ ‘

2408, Food Storage and|"
Warehousmg )

2415, Agricultural
Research and Educatlon

2425, Co-operation.

2501, Special Programmes| |.

" for Rural Dévelopment.| |-

2505, Rural Employment.-

2506, Land Reforms.

7| | 2702, Minor Irrigation.

|| 2851, Village and Small
Industries.

2852, Industries. . .- '

3054 Roads and Brxdges.

3456 ClVll Supphes c

CR

Total—Tribal Develop:| ~ 4,02,00,000 | 18,375 | 40227375
‘ment Department. R L
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No. of . Sy E R Sums notexceedmg—-
.Grantorf: -~ o o B T - L ‘

other | Services and purposes | Head of Account - Voted by'the | Chargedonthe] - - . -
Appro- ST —_— S + “.| Legislative Consolidated | . Total MR
priation | S 7' Assembly: | Fund ERCNEERG Y

|
, L Envnronment Department o Sl .
U-3 Secretarnt—-Socxal 12251, Secretarxa.t-—Soc:al . 4560000 i, |7 456000
Servzces A , Servxces S I e A

U4 Ecology and anxron— 3435, Ecology and Envx-. ” 10° | a ‘10
| ment. romnent R (T

Total;Environmeﬁt R '4,56,.()-10v‘ BEIOTRES V"',',»H"4,56,‘010 :
. Department, - .o T B SN

' Total—A-Expendituré - | - 90,95,26,664 | - 2,33,401 | - 90,97,60,065
on Revenue Account. | == - S R .

BeEXPENDiTURE' ON CAPITAL ACCOUNT
. Revenue and Forests Department ) ) o - ,
c23 Camtal ‘Gulay  on| 4235, Capital Outlay on| ~ 1,50,00000 | ... | 1,50,00000
R : Social ~ Security aud ‘Social’ Security. and). . - |t [ :
e Welfalre.. e Wc]fare : : e

Total-—Revenue and 1,50,00,000 | - ... ] ";1’;50;00,(4)()0 ‘
: ForestsDepartment. N E R BT

B , " ~ Agriculture and Co¥ope'ration Department N | R N »
D-17- | Cavital Outlay on Crop 4401, Capital Outlay on|  50,00,000 | ... |  50,00,000
~ .| Husbandry. .. Crop Husbandry. =~ |- " b0 e T
.D-19 | Canital - Outlay = on| 4403, Cavital Outlay on!~  49,05000 |- ... | 4905000
. Animal Husbandry.v . Ammal Husbandry _‘ C R R P I
" ‘D21 | Capital Outlay * ~on| 4405, Canital Ouﬂay on».' S 1,00,000 [ ..o - 1,00,000
S Flshenes : Flshcrxes : Lo A
" D24 | Cavital © Outlay " on| 4425, Cavital Outlay on| "6,9579,0000 - ... . |. 69579000
o Co-opera.hon ; Co- operatxon T e e

| Total-Agriculture and | 7,9584,000 | ... . | -7,9584,000
__Co-ope;ation.Departmmt U : -

Pubhc Works Department

" HA4 | Capital - ‘Outlay - on| 5054, Capital Outley.on| . . 200 ... | 200
Roads and Brxdges Roads and Brldges ; N A , Lot e
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'_ No. of_ ' - ; _ ‘ , ‘ ,Surﬁs not exéeeding—« : N
~Grant ar}. . .. oo R : . —— | ———
.. other. | Services and purposes. -Head of Account. "Voted by the. | Charged oh,the S
. Appro-| o S S . . Legislative Consolidated | Total
‘priation |’ . o Assembly 1 Fund
M “_(2)' ; NONE @ ‘ '
o ' o ' "Rs. | Rs ‘Rs.
Pubhc Works Department-—contd : : .
- {] 4058, Camtal Outlay on{}
. Statxonery and Printing.|-
4059, Cavital Outlay on
Public Works. . B
4202, Capital outlay -on
‘Education, " Sports, Art}|. -
~ and Culture. : )
4210, Capital Outlay on
‘Medical -and Pubhc
) . Health. .
R R | 4211 Canital Outlayon L )
- H-15 | Capital . Cutlay. on Famxly Welfare. - B N P o -
... . .| Public. Works. and || 4217, Capvital Outlay on v - - 5,00,000 ~5,00,000
-} ."Administrative and Urban Development. : L o ‘
" Functional* - Build- 4225, Capital Outlay on
ings. C Welfare of Scheduled|{ - -
oo Castes, Scheduled Tribes| |
and” Other Backward
Classss.
4235, Canital Outlay on
Social Security. . and
Welfare. -
1 4250, Capital Outlay on
L Other Socxal Services. | S _
: Total—Pubhc Works | " 5,00,200 - - 5,00,200
g Department, o o .
‘ - Imgatl n Department - . N
I-'ll: .| Canital Outlay on] 4701, Camtal Out]ay ~on} 18,960 18,960
Major ‘and Medium|’ Major and Medmm : ’
SRR Imgatxon o Imgatlon : o
114 .Camtal Outla,y -on 4801 Ca.mtal Outlay on '50,00,000 50,00,000
o Power PmJects Power Pro;ects o
Total—Imganon “' . 50,00,000 - 18,960 50,18,960 -
: _ Department. : : :
I'ndustries, Energy and Labour Department N S
~ K-11-A| Capital  Outlay = on| 4250, Canital Outlay on|. . 2,13,000 ' . - 2,13,000
: Other Soclal Servxccs - Other Social Services. : ; A L
‘K12 | Capital Outlay  on| 4425, Cavital Outiay on| ... 116000 { T 1,16,000-
o Co-operatxon Co- opera.txon : . : ; o .
- K-13' | Cavital . Outlay on| 4851, Capital Outlay on . 25,00,000 v - 25,00,000 .
) Village - and - Small} V;llaac and _Small - .
_ ‘Industrzes Industrncs ‘ ' .
K-16 | Other Capital Outlay| 4885, Other Cavital Out- 300 L. 30
’ _on - Industries -and lay on" Industries and oy .
Minerals, . | Minerals. v ’ - [
T - | Total—Industries, Energy| ... 27,413,030 | .- 1,16,000|.  28,29,030
| -dnd Labour Department.| . N B S
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No. of ]
Grantor
other

A;_)pro-
~_priation

(1

Services and purposes.

Sy

5

Sums not exceeding— °

Héad of Account

(N

Voted by the
Legislative
Assumbly

Charged on the
Consolidated
“Fund -

Total .

(4)

L-20

Canital Outlay on Soil
and Water Conserva-

| tion.

o

Cadital Outlay on,
Tribal Areas
_ Development - Sub-

Plan.

Tribal Developmenf Departnient.

" Rural Devélopment Department

4402, Canital Outlay on

Soil and Water Conscrva-
tion. . .

Total—Rural  Develop-
ment Department, :

4059, Cavital. Outlay "on
Public Works.

Education, - Sports, Arts
and Culture, .
4225, Canital Outlay on
Welfare
Castes, Scheduled Tribes
and other Backward
Classes. -

| 4250, Canital Outlay on

other Social Services.
4401, Canital Outlay on
Crop Husbandry.

4403, Capital Outlay on

~-Animal Husbandry.

4404, Canmital Outlay- on

" Dairy Development.

4405, Cavwital Outlay on
Fisheries.

4406, Cavital Outlay on
Forestry and Wild Life.
Agricultural  Research
and Education.

4425, Cavital Outlay on

- Co-operation. -

4701, Capital Oultay on
Major
Irrigation.

4702, Carital Outlay on
Minor Irrigation. -

4851, - Capital Outlay on
Village -~ and Small

-Industries. .

5054, Capital Outlay on

“Roads and Bridges.

4202, Cavital- Outlay on! |

“of Scheduled| |

4415, Capital Outlay on :

and Medium| |

Rs.

60,00,000

Rs.

Rs.

60,00,000

+

- 60,00,000

L 2,00,50,240

o

|-~ 60,00,000

e s

. 2,00,5),240

~

Total—Tribal Develop-
ment Department.

~+2,00,50,240°

©2,00,50,240

. Total—B-Expenditure on

Canital Account, .-~ -

128847470

1,34,960

12,89,82,430

-
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No. of . -  Sums not ekceeding——'

. Grant T A T .

".or other| ‘Servic.s and purposes | Head of Account ~ . | Voted by the . Cmrged on th‘.f =
"Appro- C o : C - Legislative Consolidated Total i
priation . - } . Assembly” Fund .

. @ e | @ o
- " Rs, Rs., “Rs.
C~'E‘(PENDITURE UNDER DEBT HEADS
Agnculture aml Co-operatlon Department - c »
" D-32 Loans for . . Crop| 6401, Loans for Crop TR 10
Lo Husbaudry. , : Hushandry T v
"'D-33 | Loans for * . Animal 6403 Loans for Ammal ~20,00,000 20,00,000”
.1 Husbandry. ~ Husba.ndry _ :
" D-36 | Loans for C«')~oi)ération. '6425, .Loans for. Co-. 55,00,000: 55,'60;000
I . operation. : - : o
Total—Agflcu'lturé‘ and] '75,0(5,010 75,06,010
Co-operation Depart-‘ U i B
B ment :
i Eddcation and Employment Department .\ - - o '

CEI2A Loans for Other Social| 6250, Loans for Othér " 15,00,000 17 15,00,000

Co ~ Services. Socxa.l Services. - U el ol
- 'Total—Education - and} '1115,0(5,000 »15;(‘)0;000' .
Employment Depart— . o L L
ment. e ‘
. ~ !
B Industries, Elicrgyand Labour Deparnnént_ o . o
K-18 | Loans for Other Social| 6250, Loans for O.her| " 500,000 ©~:5,00,000 -
) Services. Social Setvices. C o . o
k22 | Loans for Consumer| 6860, Loansfor Consuner| - 5,00,00,000 o '5,00,00,000
oL Industrlcs Industncs : . S N SRS
K-23 | Loans for Other Indus- 6385, - Loans’ for Other| 1,00,00,000 eies 1,00,00,000 .
o tries and Minerals. Industries and Minerals. | i '
! Total—lnduétries, Energy|. - 6,05,00,000 6,0:5,00,000‘
- | and Labour Department.{ - .- IR
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. No. of
Grant or

other | Services and puiposc_s_ o

Appro- |-
priation

¢}

®

' Sums not exceeding— -

Hég_d ‘Qf :Apcount ‘| Voted by the.

- Legislative -
Asscmbly

Chargcd on the|.

Consolidated
'1‘ Fund -

(G

- I'ood and le Supplles Department

M-8 | Imcmal cht of thc
: Sta.tc Govemment

6003 Intcrnachbt ofthc Lo
‘ St'xte Govemmem’ A

Total—'-l?ood :\n'd.'v 'Civil
-Supplies Department.

Total-—C-Expenditure
. -under Debt Heads.

 GRAND TOTAL . ..

Rs.

3,27:00.000

3,27,00,000

©3,27,00,000

- "3,27,00,000

Tl 6,95,00,010 |

3,27,00,000

110,78,74,144 | 3

,30,68,361

110,22,00,010

| 114,09,42,505

T TF——CR
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STATEMENT OF OBJECTS AND REASONS. o

- The Blll is; 1ntroduced in pursuance of artlcle 204 .of the Constitution of India, .-
- read with article 205 thereof; to provide for thé appropriation out of the Consolidated -
Fund of the State of the moneys required to meet the supplementary expenditure’
on certain services and purposes in rela,tlon to. the year 1988 89 The ‘amounts
are shown below — , :

Rs.

| (@) Revenue Expenditurs © 90,97,60,065

(b) Capltal Fxpendlture ’ ’ e s ]2 89 82,430.

(c) Expcndxturc under cht He"tds . i0,22-,00,010
L Total L. 114,09,42,505

- o ©© SUSHILKUMAR §. SHINDE,
- .Bombay, dated the 27th July 1988. ~  ° . Minister for Finance.
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GOVERNOR’S RECOMMENDAT]'ON UNDER ARTICLE 207 OF
. ' THE CONSTITUI‘ION OF INDIA.

- In exercise of the powers conferred tpon him by. clause (1) of article 207 of the
Constitution of India,the Governor of Maharashtra is pleased to recommend to
the Maharashtra Leglslatlvc Assembly, the consideration of -the Mahalashtra ,

;(Second Supplem’ntdry) Approprmtlon Bill, 1988 ' '

. By ordcr and in-‘the name of the Governor of Maharashtra,

| R.V.NATU,
Junior Draftsman to Government.

* Bombay, dated the 27th July 1988.
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